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 the  Minorities  have  been  granted  rights  to
 run  institutions.  But  in  a  recent  verdict  given
 by  the  Supreme  Court,  it  has  been  said  that
 50  per  cent  seats  should  be  reserved  for  the
 nqn-Minorities.  The  People  belonging  to  the
 Minorities  themselves  cannot  educate  their
 children  and  with  this  verdict  there  is  an
 apprehension  of  closure  of  many  institutions.
 ॥  it  is  a  fact,  then  will  the  Government
 Institutions  provide  50  per  cent  reservation
 for  the  minorities.  This  has  created  fear
 among  the  people  of  the  minorities.  ।.
 therefore,  want  the  hon.  Minister  to  make  a
 statement  inthis  regard  andclarify  the  policy
 of  the  Government  in  the  matter.  Does  he
 intend  to  bring  forward  any  legislation  in  this
 regard?

 SHRIMATISAROJ  DUBEY  (Allahabad):
 Mr.  Speaker,  Government  is  going  to
 implement  its  plan  to  increase  the  working
 hours  of  the  Assistant  Station  Masters,
 Porters,  Lever  Men  working  at  Phaphamau
 Railway  Junction  bye-pass  from  8  hours  to
 12  hours.  Orders  have  been  issued  to
 implement  this  pian.  Therefore,  through  you
 twoultd  like  to  caution the  Minister of  Railways
 that  phaphamau  Junction  is  avery  important
 junction.  Trains  and  goods  trains  from  tall
 directions  pass  through  this  junction.

 MR.  SPEAKER:  Such  questions  raised
 regarding  stations  and  juctions  should  not
 be

 SHRIMATI  SAROJ  DUBEY:  Mr.
 Speaker,  Sir,  this  plan  is  about  to  be
 implemented.

 MR.  SPEAKER:  ।  will  ask  the  hon.
 Minister to  look  into  it.

 [English}

 |  will  ask  him  to  look  into  it.
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 [  Translation)

 SHRI  RAM  PRASAD  SINGH
 (Bikramgan)j):  Mr.  Speaker,  Sir,  through  you
 1  would  like  to  draw  the  attention  of  the

 Minister  of  Agriculture  to  the  difficulties  being
 faced  by  the  farmers  of  Rohtas,  Bhabua,
 Buxar,  Arrah,  Aurangabad,  Gaya  and
 Palamu  districts  of  Bihar.  Sir,  today  the
 farmers  want  to  sell  their  paddy  but  there  is
 no  procurement  centre  of  the  Government
 togive  reasonable  pricetothem.  The  farmers
 want  to  cultivate  but  they  have  no  fertilizers.

 They  wantto  sow  good  seeds  but  they do  not
 get  quality  seeds.  Through  you  |  would  like
 to  draw  the  attention  of  the  Minister  of
 Agriculture  to  make  available  fertilizers  and
 seeds  in  sufficient  quantity  for  these  districts
 and  make  arrangements  to  open
 procurement  Centres  to  purchase  paddy  at
 reasonable  price  there.  Today  the  prices  of
 seeds  and  fertilizers  have  increased  very
 much  and  the  farmers  are  facing  difficulties
 in  gettings  seeds  and  fertilizers  at  fixed
 price.

 [English]

 SHRIMATI  DiL  KUMARI  BHANDARI
 (Sikkim):  |  would  like  to  draw  the  attention  of
 the  Home  Minister  through  you  Sir,  that
 more  than  200  people  of  the  north-eastern
 States  belonging  to  Akhil  Bharatiya  Nepali
 Bhasha  Samiti  are  on  a  token  hunger  strike’
 for  24  hours  at  Janpath. The  Nepaii  speaking
 people  of  this  country  have  been  persistently
 demanding  the  inclusion  of  Nepali  language
 in  the  8th  Schedule  of  the  Constitution.
 During  the  last  Lok  Sabha,  that  isthe  Sth  Lok
 Sabha,  more  than  90  Members  of  Parliament
 from  both  the  Houses  had  signed  a
 memorandum  and  represented  to  the  then
 Prime  Minister.  This  time  also,  more  than
 104  hon.  Members  have  signed  a
 Memorandumwhichis going  to  be  presented
 to  the  Prime  Minister.  This  language  is  a
 very  rich  language  and  has  been  recognsed
 by  the  Sahitya  Academy  of  India.  A  good
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 number  of  works  have  written  in  this
 language,  including the  Constitution  of  India,
 this  language  which  is  spoken  by  the  people
 who  are  called  the  sentinels  of  India.  On
 27.6.1980,  the  Minister  of  Parliamentary
 Affairs  and  Home  Affairs  had  saidin  this  very
 august  House  that  he  had  recognised  the
 Nepali  language  which  was  spoken  by  those
 persons  who  were  sentinels  of  this  country
 and  that  he  had  great  regard  for  these
 people.  So,  ।  would  urge  upon  the
 Government  to  core  forward  with  positive
 Step  to  consider  this  demand.

 SHRI  PETER  0  MARBANIANG
 (Shillong):  Sir,  on  the  same  issue,  |  would
 also  urge  upon  the  Govemment  that  this
 question  of  recognising  the  Nepali  language
 should  be  taken  up  immediately.  In  the
 earlier  Governments,  we  had  met  the  then
 Prime  Minister  Shri  V  P  Singh  and  Shri
 Chandra  Shekhar  also  on  this  issue.  They
 had  given  assurance  that  this  matter  would
 be  taken  up  by  the  Government  itself.
 However,  till  today  nothing  has  been  done.
 About  15  million  Nepalese  or  even  more  of
 them  are  living  in  India.  !  feel  that  this
 language  is  very  rich  and  many  books  are
 being  written  in  that  language,  which  has
 been  recognised  by  different  Academies.
 So,  ।  request  that  this  language  should  be
 given  recognition  by  the  Government  and
 include  also  in  the  right  schedule

 SHRI  SAFUDDIN  CHOUDHURY
 (Katwa):  Sir,  this.is  agenuine  deman  andthe
 Govemment  must  come  forward  to  include
 the  Nepali  language  in  the  Eighth  Schedule
 of  the  Constitution.:

 SHRI  DATTARAYA  BANDARU
 (Secunderabad):  Mr.  Speaker,  Sir,  the
 capital  of  Andhra  Pradesh  that  is  Hyderabad
 and  Secunderabad  are  going  to  celebrate
 the  400th  Year  Celebrations  at  the  end  of
 this  month.  Hon.  Prime  Minister  is  going  to
 inaugurate  the  function  on  that  occasion.
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 |  would  point  out  that  the  Twin  City’s
 population  has  increa:sed  to  35  to  4  lakhs.
 Minimum  amenities,  particularly  drinking
 water,  etc.  are  ॥  provided  and  the  people
 are  suffering  more.  Drainage  problem  is  a
 long  pending  one.  Since  1932,  there  is  no
 proper  drainage  arrangement.

 So,  ।  appeal  to  the  hon.  Prime  Minister
 in  view  of  that  occasion,  to  release  at  16951
 Rs.  200  crores  for  the  Hyderabad  Slum
 Development  Programme.  Earlier  also,  the
 then  Prime  Minister  Shri  Rajiv  Gandhi  has
 sanctioned  Rs.  100  crores  for  the  Diamond
 Jubilee  Celebration  of  Bombay  Slum
 Clearance  Programme.  In  the  same  way,  |
 appeal  to  the  hon.  Prime  Minister  to  release
 the  amount  for  the  Twin  Cities’  Hyderabad
 and  Secunderabad  Slum  Clearance
 Programme.

 KUMARI  SELJA  (Sirsa):  Sir,  |  would  like
 to  draw  the  attention  of  the  House  and  the
 hon.  Minister  of  State  for  Home  Affairs  who
 is  present  here,  to  the  recent  escalation  of
 terrorist  activities  in  my  State  of  Haryana.

 In  the  last  one  month  alone,  we  hadtwo
 major  events  of  terrorist  killings  in  my  own
 constituency.  Last  month,  about  16  people
 were  killedin  Sirsa  town;  andon  lastthursday
 that  is  Sth  of  this  month,  nearly  30  peopie
 were  killed  by  terro  rists  in  the  town  of
 Tohana  which  also  falls  in  my  constituency.

 That  time  also  |  have  requested  the
 Home  Minister.  Now,  |  request  him  again  to
 send  more  CRPF  companies  to  my  State.
 The  neighboring  State  of  Punjab  has  about
 400  companies  of  CRPF.  The  Government
 itself  admits  that  the  pressure  has  increased
 in  the  neighbouring  States  of  Haryana  and
 Rajasthan.  But,  we  have  only  about  three
 companies  forthe  State  and  youcan  imagine
 as  to  thekind  of  work  theycan  do.  Therefore,
 |  would  request  the  Home  Minister  to  send
 more  CRPF  companies  to  my  State.


